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(10 BE PUBLISHED IN PART IV OF THE DELH] GAZETTE EXTRA! Y)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELMI
FINANCE (REVENUE-I) DEPARTMENT
DELHISACHIVALAYA, LP, ESTATE: NEW DELII-110 002

No, P48 Tin(Rev-1)2020-20DS-IV/! /2.5 Duted: F0/5/%
Notification No. 3272020 State Tux

No. F348)Fin(Rev-1202021/DS1V/  «In exercise of the powers coafermred by section
128 of the Delhi Goods and Services Tux Act, 2017 (03 of 2017) (hereafter i this
nofification referred to as the sald Act), reud with section 148 of the said Act, the L,
Goveror of Watkinal Capital Temitory of Delbi, oo the recommendations of the Council,
bereby makes the followiag amendment in the natification of the Government of Natiom!
Capital Tesgltory 0f Delhil, ln the Dep of Finance (R 1, Ne.762201 8- Stute Tax,
dated the3™ Seprember, 2019, poblished In the Gazeste of Delii, Extraordinary, Past 1V,
videNo, No, FI(36)Fin(Rev-IV201920DS-VI/ 399, datsd the 3™ Sepeember, 2019,
2 namely;-

In the sald potification, atter the second peoving, the followlng proviso shall be inserted,
namety; -

“Provided also that the amount of late fee payable under sexsion 47 shall stand wiived

fordhe tax period a1 specified In column (3) uf the Toble given below, fat the class of

Q{\"nmpm-mmmmwmmmmwmmummmm

20l 10 furnish tbe returss in FORM GSTR-3B by the due date, but fismishes the ssld retuen

\V according 10 the condition mentioned in the comesponding entry in column (4) of the said
G&‘ saTuble, namely—

Table
| 8. No. | Class of registered persons Tax period Condition
|
m e 3 )

N Taxpayers baving an  aggregate | Febeunry, 2020, | If retum In FORM GSTR-
mmever of move than rupess § | Masch, 2020 sod |38 is fumished on ar
crores in the pecceding fnancial | Apél, 2020 before the 24® day of June,
year 2020

mhw‘ kv, CTesh

B fﬁ




Taxpayers. having an aggregae
tumover of mare than rupees 1.5
crores and up 10 rupees five crures
in the preceding financial yenr

Febeuary, 2020 | If retum in FORM GSTR-
and March, 2020 | 3B is fumished oo or

before the 29™ day of June,
2020

1¥ return In FORM GSTR-
3B is fumished on or
before the 30" day of June,
2020

Taxpayers having an sggregute
tumover of up to napees 1.5 crores
its the preceding finanvial yoar

-

If retumn in FORM GSTR- |
3B o fumished om or
before the 30" day of June,
020

If retues In FORM GSTR-
3B is funished om or
before the 3 day of July,
2020

¢

If rerm in FORM GSTR-
38 is fumished om or
before the 6* day of July,

‘lmo .
70" day of Masch, 2070,

Byc:‘\bnndlmkmeoﬂh:

2. This matification shall come into farce with effect from the

Lt Governor of the National Capital T of Delhi,

NoF348 VPin(Rev-1201920/DS-1V/ /o ¢

Copy farwarded for informmion w:-

o
) Kumar)
Dy, Sveretury IV (Flnance)
Dated:  Zo /) }/Ja

i, The Principal Seceetary 5o the Hon'ble Lisutenunt Governor, Delhi,
2 Thel'mnipds«.muy(GAD),Oovx.ofNCrofDelhiwi!hhmmplﬁlkhm:
wotification in Delki Guzette Part-1V (Extraordinary) in today’s date.
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5. The Additional Secmrylulbll-bu‘thlddMiulﬁmGondNCTo!Mlem
Suchivalaye, 1P Estate, New Deihi =

6, The Secremry to WW.OMO!‘M“D:&LD:MMMU.
Estute, New Delhi

7 The Additiona! Secretary (Law), Gove, of NCT of Delhi, Delld Suchivalays, [p. Estate,
New Dethi

¥ ThePs$ mdnLeduofOMm.”.DdHWﬂnhemNy.Oﬂm
Dethi,

9 OSDhCMSwmy.UM.JNCTOIDGIN.DeNWnU.M.M
Deihi;

10. Guard Filey
1, Webgite, _ : 'ST/
2 ), Kumar)

Dy. Secretary IV (Finanee)

Note: The peincipal notification neatnber 76/2015 — State Tiex, dased the 3 September, 2019,
pablished in the Gasetre of Delhi, Extruordinury, Pact IV, vide No. F3(36)FIn.(Rev-152019.
2U08-VV 399, dated the I September, 2019,
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